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ISVL MULTIVENTURES LTD. VSJPUNEET KUMAR AND
ICS COMM-354/21 ISUMIT KUMAR VISHAL KUMAR [28..01.2021 No 01.02.2023 734 ICONTESTED |[NA INA [Suit for Recovery
IRAVINDER KUMAR SACHDEVA|
IVS. SOUTH DELHI MUNICIPALS.K. SINGH AND SANJEET|
ICS COMM-5202/21 ICORPORATION IMALIK 10.12.2021 No 2.02.2023 419 ICONTESTED _ [NA INA Suit for Recovery
IDEEPAK ABHOT VS. NORTH]
IDELHI MUNICIPALS.K. SINGH AND SANJEET]
ICS COMM-208/22 ICORPORATION IMALIK 18.01.2022 No 03.02.2023 81 ICONTESTED _ [NA INA Suit for Recovery
IPANKAJ TIWARI VS. NORTH]
IDELHI MUNICIPALS.K. SINGH AND SANJEET]
ICS COMM-166/22 ICORPORATION IMALIK 14.01.2022 No 07.02.2023 389 ICONTESTED |[NA INA Suit for Recovery
IPRABODH TIWARI VS. NORTH]
IDELHI MUNICIPALS.K. SINGH AND SANJEET]
ICS COMM-5390/21 ICORPORATION IMALIK 18.12.2021 No 15.02.2023 24 ICONTESTED _ [NA INA Suit for Recovery
SH. SANJEEV KUMAR AGGARWAL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01 IPAWAN BANSAL VS. ASHOKMOHIT MUDGAL AND
CENTRAL ICS COMM-1480/2020 IRAJPAL PAWAN GUPTA 15.10.2020 No 21.02.2023 859 ICONTESTED _[NA INA Suit for Recovery
SH. RAJNEESH KUMAR GUPTA DJ|
ICOMMERCIAL COURT, THC ICENTRAL INIL
ISATYA NARAYAN SHARMA V/§ [SUIT FOR|
CS(COMM) 1272/2020 JUNION BANK OF INDIA SH. ASHISH CHAUHAN 103.09.2020 INO £3.02.2023 oo ICONTESTED |NIL INIL RECOVERY
[RAJEEV MITTAL V/S NORTH]
IDELHI MUNICIPAL [SUIT FOR|
CS(COMM) 129/2020 ICORPORATION & ANR. SH. SARVESH RAI 17.01.2020 INO 25.02.2023 1135 ICONTESTED __INIL INIL IRECOVERY
SH. ILLA RAWAT, DISTRICT
JUDGE, (COMMERCIAL COURT)A [UMESH JAIN V/S MUNICIPAL SUIT FOR
03, TIS HAZARI COURT, DELHI CENTRAL CS(COMM) 1811/2022 ICORPORATION OF DELHI SH. S.K. SINGH 10.07.2022 INO 28.02.2023 024 ICONTESTED [NIL INIL [RECOVERY
VINAY GOEL VS. MUNCIPAL [RECOVERY OH
CS (COMM)-2183/2022 ICORPORATION OF DELHI SH. S.K. SINGH 16.09.2022 INO 01.02.2023 138 DAYS |CONTESTED |NIL INIL [MONEY
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ICICI BANK LTD. VS. PRAVIN| [RECOVERY OH|
CS (COMM-978/2021 IMISHRA SH. MANISH DEEWAN 22.03.2021 YES 07.02.2023 687 DAYS _ |CONTESTED _ [NIL INIL IMONEY

[[CICI BANK LTD. VS. INDRESH] [RECOVERY OH
ICS (COMM)-524/2022 IKUMAR SINGH MS. CHETNA BHALLA 08.02.2022 YES 24.02.2023 81 DAYS |CONTESTED |NIL INIL IMONEY

ISURESH GAGANDAS THADANI

VS. M/S SBI CARDS AND [PETITION U/S 34|
OMP (COMM)-5/2023 IPAYMENT SERVICES LTD. SH. ANANT GUPTA 06.01.2023 IYES 09.02.2023 4 DAYS ICONTESTED _NIL INIL JARBITRATION ACT
IMARS FILMS P LTD. VS. SHRI| [PETITION U/S 34
OMP (COMM)-89/2021 IRAM TRANSPORT FINANCE LTD. [SH. VIPIN DIAWARI 26.11.2021 IYES 13.02.2023 144 DAYS _ |CONTESTED _NIL INIL JARBITRATION ACT
IMS NISHA SAXENA, DISTRICT] INEERAJ GUPTA VS. KOTAK| [PETITION U/S 34
4 JUDGE, COMMERCIAL COURT-04 [CENTRAL OMP (COMM)-164/2022 IMAHINDRA PRIME LTD. 03.11.2022 YES £3.02.2023 112 DAYS ICONTESTED |NIL INIL JARBITRATION ACT

SH. UMED SINGH GREWAL
IDISTRICT JUDGE (COMMERCIAL
53 COURT)-05 CENTRAL INIL

SH. PARAMJIT SINGH, DISTRICT]
JUDGE(COMMERCIAL)-06,

6 CENTRAL CENTRAL INIL
IM/S DURGA INTERNATIONAL
266/2019 IVS. M/S NISHA SCIENTIFIC SHIV KUMAR GAUTAM 07-03-2019 INO 08-02-2023 1434 ICONTESTED [NA INA Suit for recovery
IM/S A.B PAL ELECTRICALS PVT
ILTD. VS M/S ELECTRICALS
1355/2020 ISOLUTIONS IPRAVEEN KAPOOR 06-09-2018 INO 16-02-2023 1623 ICONTESTED _ [NA INA Suit for recovery
JASHA RAM & SONS PVT. LTD. V§
799/2022 [TARUN BABBR SACHIN KUMAR JAIN l03-03-2022 INO 21-02-2023 55 ICONTESTED |[NA INA [Suit for recovery
JUFLEX LTD. VS R.P FOAM HOME
043/2019 IPVT. LTD. VIVEK MUNSHI 24-12-2019 INO 24-02-2023 1158 ICONTESTED [NA INA [Suit for recovery
IM/S DELTA BUSINESS SYSTEM]
IMS. KAVERI BAWEJA, DISTRICT VS M/S THINVEST]
Iz JUDGE, COMMERCIAL COURT-07 |[CENTRAL 62/2020 [TECHNOLOGIES PVT. LTD. VAIBHAV JAIN l08-06-2018 INO p7-02-2023 1725 ICONTESTED _ [NA INA Suit for recovery
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ISH BHOOP SINGH DIGWAL ANDy
JANR Vs BSES YAMUNA POWER| [Recovery of Money-
CS (COMM)/564/2019 ILTD INARESH KUMAR GOEL(P),[22-11-2019 no 07-02-2023 1173 IContested Inil Inil 6
ISIMPLY CHEF THROUGH|
INARESH KUMAR BHASIN Vg [Recovery of Money-
CS (COMM)/500/2022 ILITTLE CHEF PRIVATE LIMITED |[IRFAN AHMED ABBASI(P),[09-06-2022 no 07-02-2023 243 IContested il il 6
IGULSHAN VERMA -- Vs SMT] Specific Relief Act]
CS (COMM)/289/2020 ISHANTI MAHATO SAMEER DEWAN(P), 28-10-2020 no 16-02-2023 841 IContested Inil il 1063--19
IM/S MATRIX GUARDETCH PVT]
ILTD Vs M/S MIST AVENUE PVT| [Recovery of Money-
CS (COMM)/273/2020 ILTD JOBY P. VARGHESE(P), 10-10-2020 no 22-02-2023 856 IContested Inil Inil 6
IM/S KHANDELWAL METALS Vg
SH. DINESH BHATT, DJ| IMR SANJEEV BANSAL THROUGH]| [Recovery of Money-
I8 COMMERCIAL COURT)-01 West ICS (COMM)/463/2019 ISURYA ALUMEX PVT LTD ANJANI KUMAR(P), 26-09-2019 no p2-02-2023 1245 IContested il il 6
[Recovery of
JAMORPHOS CHEMICALS PVT] Imoney/commercial
CS (COMM)/144/2021 ILTD Vs V R PLASTIC UDYOG AMIT BHARNAGAR ©3-02-2021 INO 15.02.2023 23 DAYS  |contested INIL INIL suit
[Recovery off
IGORAMAL HARI RAM LTD VS NAVNEET KISHORH Imoney/commercial
CS COMM 400/2019 IP C TAHIR SINGH 13-07-2018 INO 28.02.2023 1665 DAYS _|contested INIL INIL suit
IRAGHAV INTERNATIONAL
THROUGH GOVERDHAN|
MS. HEMANI MALHOTRA| IKUMAR SINGHAL VS [Recovery of
IDISTRICT JUDGE (COMMERCIAL IPASHUPATI POLYMERSCS Imoney/commercial
o ICOURT)-02 West ICS (COMM)/406/2020 ICOMM AMIT KUMAR MAIHAN  J17-12-2020 INO 15.02.2023 88 DAYS  |contested INIL INIL suit
SH. ANURAG JAIN, DISTRICT| IDELHI JAL BOARD VS. M/S
10  JUDGE (COMMERCIAL COURT)-01 OMP(COMM)/159/2022 IDIGVIJAY SANITATION AMIT SHARMA 28.10.2022 INO 02.02.2023 o IDISMISSED IN/A IN/A U/S 34
IHG GRAPHICS PVT. LTD. VS.
IVIAROMANNA FASHION INDIA| ISUIT FOR|
ICS (COMM.) 306 / 2021 IPVT. LTD. MR. JEEVESH MEHTA 13.08.2021 INO £8.02.2023 65 [DECREED INA INA [RECOVERY
[U/S - 34 OF
JARBIRATION AND|
IM/S. DIVINE INFRACON PVT JICONCILIATION ACT]
MP (COMM.) 130 / 2022 ILTD. VS. MAYA DEVI MR. VIJAY KASANA 20.08.2022 INO 28.02.2023 103 DISMISSED __ [NA INA 10906
IM/S. ANNMARRIA [U/S - 34 OF
IPRESENTATIONS VS. THHE JARBIRATION AND
IDIRECTOR GENERAL JICONCILIATION ACT]
OMP (COMM.) 140 / 2022 IDOORDARSHAN KENDRA IMR. JOGY SCARIA 102.09.2022 INO 28.02.2023 180 IDISMISSED INA INA 1996
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[U/S - 34 OH
SH. GURVINDER PAL SINGH, JARBIRATION AND
IDISTRICT JUDGE (COMMERCIAL ISAK BUILDTECH PVT. LTD. VS. [MR. BRIJ BHUSHAN| ICONCILIATION ACT|
11 ICOURT)-02 OMP (COMM.) 147 / 2022 IENVISAGE SOLANKI 15.09.2022 INO 28.02.2023 167 ALLOWED INA INA 1096
IVIJAY BHATIA AND ANOTHER Vg [Section 34 of
ART HOUSING FINANCE INDIA| [Arbitration &
ILIMITED ALSO KNOWN AS RAAS IPETITION IConciliation Act,
OMP (COMM.)/156/2022 [HOUSING FINANCE INDIA LTD |NIL 12-10-2022 INO £0-02-2023 131 ALLOWED INA INA 1006
[Section 34 of
Arbitration &
ISH. VINEETA GOYAL, DISTRICT JUDGH [UNION OF INDIA Vs APCON| [Conciliation Act,
12 COMMERCIAL COURT)-03 INEW DELHI OMP (COMM)/157/2022 INDIA INIL 13-10-2022 INO 27-02-2023 13 IDISMISSED INA INA 1006
JAppeal U/s 37 of thel
IGARG AND CO Vs IDFC FIRST]| [Arbitration &
IARB. A.(COMM.)/9/2021 IBANK LTD ISh S Pathak 12-10-2023 INO 09-02-2023 485 ICONTESTED _ [NA INA IConciliation Act
[Petition U/s 34 of the]
IKAPIL. JAIN Vs IIFL HOME Arbitration &
IOMP (COMM.)/67/2021 IFINANCE LIMITED [Sh Jatin Goel 01-11-2021 INO p4-02-2023 480 ICONTESTED [NA INA IConciliation Act
ISHREEJI IMAGING AND|
SH. PREM KUMAR BHARTWAL IDIAGNOSTIC CENTRE PVT.LTD
IDISTRICT JUDGE (COMMERCIAL Vs FOCUS IMAGING AND
13  |[COURT)-01 SOUTH ICS (COMM)/182/2021 IRESEARCH CENTRE P LTD ISh Hiresh Choudhary 10.04.2021 No 28-02-2023 680 ICONTESTED _ [NA INA [Suit for Recovery
IM/S SAI ENTERPRISES Vs M/S
IRAYS CULINARY DELIGHT PVT ISUIT FOR|
CS (COMM)/176/2021 ILTD. YOGESH PACHAURI 16-04-2021 Yes 04-02-2023 660 ICONTESTED __|04-02-2023 04-02-2023 IRECOVERY
SHAHEED BHAGAT SINGH]
ICOLLEGE THROUGH ITS
IPRINCIPAL Vs M/S AK BUILDERS [PETITION U/S. 34
THROUGH ITS PROP. ARUNGIRINDRA KUMAR| JOF THE ARB. AND
MP (COMM.)/62/2021 IKUMAR TANDON IPATHAK l01-10-2021 IN/A 07-02-2023 ko5 ICONTESTED [N/A IN/A ICONC. ACT, 1996
IRADHA KRISHNA DAIRY VS§ ISUIT FOR|
CS (COMM) 311/2020 JHOTEL PICCADILY GURDEEP CHAUHAN 10-10-2020 YES 09-02-2023 844 ICONTESTED  |09-02-2023 09-02-2023 RECOVERY
SH. VINAY KUMAR KHANNA, [PETITION U/S. 34|
IDISTRICT JUDGE (COMMERCIAL IBHARAT HEAVY ELECTRICALS OF THE ARB. AND|
14 |COURT)-02 SOUTH OMP (COMM.)63/2021 ILTD VS DELKON INDIA PVT LTD [MANI GUPTA l04.10.2021 IN/A 09-02-2023 403 ICONTESTED  [N/A IN/A ICONC. ACT, 1996
ICorporation Bank Vs DEO KUMAR)|
ICS DJ/797/2018 JAND ORS Sh. Sachin Miglani >7.08.2018 INO 04.02.2023 1622 ICONTESTED [NA INA suit for recovery
ICorporation Bank Vs VIJAY]
ICS DJ/799/2018 IKUMAR AND ORS ISh. Sachin Miglani 27.08.2018 INO 04.02.2023 1622 ICONTESTED _ [NA INA suit for recovery
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ISANJAY KUMAR SEHGAL ANDj
RS Vs PNB HOUSING FINANCH
OMP (COMM)/25/2019 ILTD ISh. Manish Kumar 15.11.2019 INO 16.02.2023 1189 ICONTESTED _ [NA INA 4 Arbiration Act
IRAJESH VERMA Vs M/S§
IOMP (COMM)/3/2019 IPHOENIX ARC PVT LTD AND ANS|Ms. Manisha Baruah 18.02.2019 INO 24.02.2023 1467 ICONTESTED  [NA INA 4 Arbiration Act
IGOLDEN SAFAR PVT LTD Vg
ITOYOTA FINANCIAL SERVICES
15 SH. SANJEEV AGGARWAL South OMP (COMM)/48/2021 INDIA LTD Ms. Kshitij Singh 07.08.2021 INO 25.02.2023 6 ICONTESTED _ [NA INA 4 Arbiration Act
16 SH. MUKESH KUMAR GUPTA South INIL
SH. RAJEEV BANSAL, DISTRICT|
17 JUDGE (COMMERCIAL)-01 SOUTH-EAST INIL
IMS. VINEETA GOYAL, DISTRICT|
18 JUDGE (COMMERCIAL COURT)-02 [SOUTH-EAST INIL
IM/S S.B. MOVER AND LIFTERS
IPVT. LTD. Vs OIL AND NATURAL}
CS (COMM)/19/2019 IGAS CORPORATION IVIKAS SETHI(P), 12/02/19 YES p8/02/23 1477 ICONTESTED [28/02/23 - -
ISONY INDIA PVT LTD Vs M/S
CS (COMM)/147/2019 [UNIQUE AUTOMATION SYSTEM |ANUPAM SRIVASTAVA(P), |02/07/19 YES 06/02/23 1315 ICONTESTED |06/02/23 - =
IM/S S.A.EXPORTS Vs M/S MERIT]|
19 |SH. AJAY KUMAR JAIN SOUTH-EAST CS (COMM)/277/2020 [EXPORTS P. LTD IVINILA SHARMA(P), 15/10/20 YES D3/02/23 1841 ICONTESTED |03/02/23 - F
20 [MS. ANU GROVER BALIGA SOUTH-EAST INIL
21 IMS PREETI AGGARWAL GUPTA SOUTH-EAST INIL
22  |MS NIRJA BHATIA SOUTH-EAST INIL
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IM/S GYAN CHAND GOEL V/§ IDISMISSED
OMP (COMM)/48/22 IN.D.M.C. ISH. SUMIT RANA 02.04.2022 YES 04.02.2023 08 DAYS |(CONTESTED) |NIL INIL INIL
[LR.C.T.C. LTD. V/S M/S J.§ IDISMISSED
23 |SH. RAJESH KUMAR SINGH SOUTH-EAST OMP (COMM)/47/22 ICATERERS SH. SUKHAMRIT SINGH _ |20.09.2022 YES 13.02.2023 146 DAYS  [(CONTESTED) [NIL INIL INIL
[TRANSLITE SCAFFOLDING LTD|
CS COMM.NO. 93/2022 IVS. NARAYAN BUILDTECH AMIT KUMAR l07-01-2019 INO 22-02-2023 1505 ICONTESTED __[NIL INIL JRECOVERY
ICS COMM.NO.160/2022 IKUNTA DEVI VS.RAVI GUPTA GHANSHYAM MISHRA 23-05-2022 INO 08-02-2023 255 ICONTESTED _ NIL INIL JRECOVERY
IREAL INNERSPRING TECH|
ICS COMM.NO.377/2019 IPVT.LTD.VS. DEEPA HEDA IGAUTAM DUTTA 11-10-2019 INO 02-02-2023 1206 ICONTESTED  [NIL INIL [JRECOVERY
KRS EDUCREATIONS
24 SH. SANJAY SHARMA-I [EAST ICS COMM.NO. 406/2019 IPVT.LTD.VS. VIVEK THAKUR R K RUHIL 1-11-2019 INO 28-02-2023 1212 ICONTESTED _ NIL INIL RECOVERY
ISH. CHANDRA SHEKHAR,
IDISTRICT JUDGE, COMMERCIAL|
25 [COURT-02 [EAST INIL
IPUNJAB AND SIND BANK VS SH| ISETTLED IN| ISUIT FOR|
CS(COMM)-52/2023 ASHOK JHA IMANOJ KUMAR ARORA  |04.06.2022  |----—- £3.02.2023 64 IMEDIATION  }--—-—- |- [JRECOVERY
IMS. BARKHA GUPTA, DISTRICT| IPUNJAB AND SIND BANK VS§ ISETTLED IN| ISUIT FOR|
26 JUDGE, (COMMERCIAL COURT) |NORTH EAST ICS(COMM)-53/2023 IKALI KANT JHA MANOJ KUMAR ARORA  |04.06.2022  |--—-—-—- 23.02.2023 64 IMEDIATION }p-—- }——- [RECOVERY
ISUIT FOR|
IRECOVERY OF
JARMOUR SECURITY INDIA PVT IMONEY
ILTD. VS VIJAY NIRMAN CO. PVT] ICOMMERCIAL
CS(COMM)546/2021 ILTD. SH. NITIN SHARMA 17.12.2021 10.02.2023 21 [DECREED _|COURT ACT
JUNDER
IORDER q
RULE 13 R/W|
SH. BRIJESH KUMAR, DISTRICT| IRAMESH JINDAL VS M/S SUPER| ISECTION 151
27  JUDGE, (COMMERCIAL COURT) IMISC DJ 169/2022 SMELTERS LIMITED SH. MANDEEP SINGH 104.03.2022 17.02.2023 51 [DISMISSED JOF CPC
28 |MS. SUKHVINDER KAUR
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JANKUSH SHARMA, PROPRIETOR]
IROYAL PERFUMERS Vs
IDIRECTOR/AR
INATURON HEALTHCARE Recovery of|
ICS (COMM)/297/2021 ILIMITED IPUSHKAR ARYAL 21-08-2021 01-02-2023 29 IContested  [Money--74
ICENTRAL BANK OF INDIA Vs M/S
ICHAUHAN INTERIOR AND| ICivil Procedurg
ICS (COMM)/528/2021 IDECORATORS AND ANR KUSUM PANDEY 10-12-2021 06-02-2023 o3 IContested  |Code 1908--12
P AND SONS TRADERS PVT|
ILTD. Vs MAA SUSWANI TEXTILHE
THROUGH ITS PROP HANSRAJ| Recovery off
ICS (COMM)/309/2022 ISURANA MANJU JAIN 02-05-2022 10-02-2023 284 IContested  [Money--74
Recovery off
CS (COMM)/493/2022 IVATSAL MITTAL Vs ABBAS RAJA [VINAY KUMAR 20-08-2022 [16-02-2023 180 IContested  [Money--74
IPUNJAB NATIONAL BANK Vg ICivil Procedurs
ICS (COMM)/285/2022 JHRL AND CO AND ANR Bijaya Mohan Goswami 22-04-2022 p2-02-2023 306 IContested  |Code 1908--12
ICivil
[Procedure
IBANK OF BARODA  VSGEETANJALI ICode 1908-1
ICS (COMM)/266/2022 ISANDEEP PANCHAL SHARMA(P), 18-04-2022  [01-02-2023 289 DAYS IDECREED 151
|Recovery and|
ARUN KUMAR| IMesne
IAGGARWALDIRECTOR [Profit--
JASHISH CABLES PVT LTD Vs ICOMM,COUR
ICS (COMM)/281/2021 ISUNITA KATARIYA ankaj(P), 03-08-2021  [04-02-2023 45 DAYS IDECREED [T, ACT
ICivil
ITARUN KUMAR JAIN Vs EAST]| JUDGEME [Procedure
IMUNICIPAL CORPORATION| INT ICode 1908-
ICS (COMM)/373/2022 JOF DELHI HEMANT GUPTA(P), 01-06-2022  [06-02-2023 p50 DAYS [PASSED  j151
[Recovery of]
IMALTI AGGARWAL Vs M/S [Money--
ICOSMIC CONSUMER GOODSASHISH ISUIT,FOR,RE
ICS (COMM)/670/2022 IPVT LTD AGGARWAL(P), 27-01-2022 l07-02-2023 1489 DAYS REJECTED|COVERY
Arbitration &
SUDHIR KUMAR Vs DHANITARA CHAND| IConciliation
IOMP (COMM)/8/2022 ILOANS AND SERVICES LTD |GUPTA(P). 15-07-2022 09-02-2023 209 DAYS IALLOWED |Act, 1996--34
IM/s AMIT BROTHERS Vs Arbitration
INSTITUTE OF HUMAN Ipetitions and|
IBEHAVIOUR AND ALLIED [DISMISSE |Objections--
IOMP (COMM)/3/2021 ISCIENCE ANKIT GUPTA(P), 16-01-2021 23-02-2023 58 DAYS ID 24
Act, 1996~
INSTITUTE OF HUMAN| I34Arbitration
IBEHAVIOUR AND ALLIED
SCIENCE Vs M/S AMIT| IDISMISSE Eonciliation
IOMP (COMM)/13/2020 IBROTHERS JITENDER SINGH(P), |04-08-2020 [23-02-2023 023 DAYS D ct, 1996--36
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[PETITION
ISHWAR DUTT GUPTA Vs IDISMISSE [Recovery of]
30 [MS. SAVITA RAO Shahdara ICS (COMM)/80/2019 IRICKY BANSAL O P AGGARWAL(P), 14-08-2019 24-02-2023 1275 DAYS D [Money--74
SH. GURDEEP SINGH, DISTRICT|
1 JUDGE (COMMERCIAL) INORTH-WEST INIL
SH. VIRENDER BHATT, DISTRICT|
2 WJUDGE (COMMERCIAL COURT) North INTL
4 ARBITRATIOBN]
ISOHAN PAL SHARMA VS M/S JAND
SH. PANKAJ GUPTA, DISTRICT| ISHRIRAM TRANSPORT FIANCENISHANT SHARMA)) ICONCILIATION
3 PJUDGE (COMMERCIAL) OMP (COMM) 21/2019 ICO. LTD. AND ORS PRABHAT KUMAR 104.05.2019 INO 13.12.2021 026 ICONTESTED _ [Nil INil JACT, 1996
SH. BHUPESH KUMAR, DISTRICT| ICANARA BANK VS DINESH|
34 PDUGE, COMMERCIAL COURT-02 CS (COMM)/220/2022 ICHAUHAN Ms. Rekha Rustagi 11-05-2022 15-02-2023 274 IDECREED |Recovery Suit [NIL INIL INIL
SH. RAKESH SYAL, DISTRICT|
B5 WPUDGE, COMMERCIAL COURT-03 |[SOUTH WEST INIL
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